HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR.
ORDER

NO: A lY DATED- w/[v{:ww

Sanction is herehy nccorded io the additional altotment of funds in favowr of the Subordinniv Cowrts under Major fead 2014-

Adm. of Justice, Sub head 1488 Disit. & Sessions Conrts wider various abject heads for the curvens year 201617, as per annexure

No: 1S3 Qo-6o§ /A ¢ Dated: .27 ?/__3’3’6

“ A" to this Order. The aflotment is subject to fulfillirent of folfewing conditian -
I

Al finaucial rides/Qrders and instructions isswed by the Govt, from time fo time shall be observed
while incurring the expendimre against the  allacated mmounts.

Administrative npproval/Technical sanction be obteined wherever required before

the expenditure is incurred.

The DDO will ensure that the expenrditure wnder various budget Feads is kept within

the budger allocotion.

The drowing & dishursing officer shafl furnish the monthly drawlexpenditure

statementt  invariably by the 10" af sneceeding manth.

The DDO’s shall ensure (o book the expenditure s per fofloneing classification of proper accounting:
Major Head 2014 Adnt. of Justice.
Sub Head 0488-Disrt & Sessions Judge.
Miner Hend 105-Civil & Sessions Court
Gronp Heud 0099Gencral.

By Order

Copy te the:-
722 Pr.D & SJudge,Jﬂmum/Samba/I(arhrra/Reas;/Ud’humpur/Rambml/hrsm‘war/mmde:wnh./Potsuch/Rrrjomr T ﬂ'
. ASringgar/Ganderbal/Budgam/Pulwamu/Shepian/Baramulla/Bandipora/Kupwara/Anantnag/KulganvLeh/Kargil o _ﬁ_'
23-33 Addl DES Judge, Jammy/ Udhampur/Doda/Rajouri/Kathua/ Srinagar/Sapore/Pulwama/Ananinag/ 1
Handwara./Baramidin - o e o
_' srwu & .Sr'ang_e. gﬂr/.frmuuu/Barmmdm e o - __ o
2" Addl. District & Sessions Judge, Srinagar/Janmmu e e B o ) _ L
39- T Addl.D&S Judg_, V_fg_.'gmu/Sm_!gg_lr . e
41 ‘_*_‘__}_4 Addl, District & Sessions Judge, Srinagar o ~ J.
 42-43 | Addl. Distt. fudge (Bank Cases) Jammn/Srinagar. o
44 Addl._Distt. Judge (Matrimonial Cases }Jamunu ] o
45-46 | S'pl . Judge Anticoreuption Srinagar/Tanuny e T o
47-45 | Addl Sessions Judge Anticarruption J(rfrlnzg/Srrrrn ar. e
49, | ﬂ)! Judge, Anti-corruption, CBI (Cases) Srtungnr/.}m:mm.
49-70 ’ C.AM. Jammn/Reasi/ Udvampur/Kathuaw/Rajouri/Poonch/Ranban/Kishiwar/Dode/ Samba/Srinagr/Sopore
/Kr«[gam/Bun’gnm/(‘nnr!er .f)a[/PuIwama/Slmpmm’Armn.rnag/Hmrdu-arn/Bmtdqmm/Leh/Kargr!
7184 Sub Judge Jnmmrr/anungnr/](u(rn/llarorwBlrm.'emunh/Nmun‘rem/Smm:fm{('/(, hadoora/Vailoo/Bijbehara/
| Baranujlta/Uri/Pattan/Kupwara,., e
85 Judge Small Causes Court, Srinagar e, s e s
86-87 | City Judge Jammuw/Srinagar o AU
88-89 | Municipal Magistrate Jansyui/Srinagar
20 | P& T(Etecr) Magistrate, Srinagar. ]
91 | P&T Magisirate, Jarmmu e e Mo
92 E!ermnn Magistrate Jammu e S
93-94 | Excise Mag:srmre JSarmmn. /.S:mar e
9 | -R Rmiwm Muagistrare. Jmmmr - - . o |
96-97 | Spec ial Mobile Magistrate (T) Jammu/Srinagar o -
98-111 Spi. Mobile Magistrate, fannmy/Kathuo/Udlampir/Bliadery nh/Rrymm/Poouch/\Srmnﬂm/}mdzam
Lo | Pubwama/Anantinog/Bare amudin T rehgamdef/Kargil (Under 13" Finance Commission L
L I.f.? | Forest Magistrate, Srinagar, o L
| 143-73 Munsiff, Janunu/R.S. Purrx/Bnhrmh/Aihnnm/chst/K(mn/Mm‘mrc/Kﬂ'.n'ma/Hummgnr/anohIr/lh!lawnr/Bmu
SMahanpur/ChenaniiMajaltv/Udhamprr/Ramban/Banihial/Gool/Bhaderwal/Gandah/Tharhiri/KotrankaKalakorte/
Sunderbani/Thanamandi/ Budhal/Samba/Mendhar/Kishowar/Ganderbal/Kangan/Budgam/Chara-i-Shrief/
Chadoora/Magnm/Pulwlama/Tral/Pampare/Shopian/Anannng/Doori/AishmuganyShangus/KulganyD. H. Purn/
Qozignnd/Baramullo/Tangmarg/Bonivar/RDangivacha(Rafiabad) Kupwarn/Hamndwara/Tangdhar/Sogam/Bandipora/Sunibal/
| Guret/Nahra/Sankoo/Zanaskar ) e
174 _Ll Addl, Munsiff, Jamumu (Forest Mag Jamowy o |
LIPS | Ist.Addl Munsiff, Srinagar. - ) |
76-77 | 2 Addl. Munsiff, Srinagar/Japwre_____ ' . —
| 178-79 | 3™ Addi. Munsify, Jammuy/ Srinager o o
180 | City Munsiff, Srinogar. = S S S
EL ] _{M_M!H!Tﬂ Samba. ]
*' 182-203 | Addl.  Moh. x‘lfng:srmre Jammu/Reasi/Bittawar/Rambon/SembaDodo/Thanamandi/Surankokte/Kishiwar/Udhampur/Pantha
} _Chowk/Ganderbal/Beerwah/Awantipurn/Shopion/Pahalgany/Kulgan/Charideosa/Kralpora/Bapdipora/Khaitsi/Baralik(Drass)
71(.{{-0}_ | Sub Registrar, Jammu/ Srinagar. o o . 1
206 | Treasury (_)_[ﬁnm Sub Treasury Distt. Cowrt Complex Janipur - Jamn, - Jhe J
2(37 Treasury Officer Sadar Court Complex Srinagar s 2L _*71
208-285 | Treasury Officer,R.S. Pura/Akhnoor/Bishnal/Katra/Reasi/Mahore/Kathua/Hivanagar/Basohli/BillmwarBani/ |
Mahanpur/Udhampur/Romunagar/Majalin/Chenani/Rambon/Batote/Banitial/Gool/Bhaderwali/Doda/Gandoh/ |
Thathri/Rajouri/Nowshera/Kotranka/Kalakote/Sunderbani/Thanamandi/Budhal/Samba/Poonch/Surankote/Mendhar/ i
Kishtwae/Ganderbal/Kangan/Budgam/Chadoora/Char-i-ShariefiMaganvBeerwah/Pubvama/Tral/Pampore/ ;
Awantipura/Shopian/Anantnag/Vailoo/Bijhehara/Dooru/AishimuqanyShangus/Pahalgam/Kalgam/D. H. Pura
fQazigurd/Baramulla/Sopore/ Pattan/Uri/Tangmarg/Buniyar/DangheachalRafiabad)Sopaor e/Chandonsa ‘
Kupwara/Handwara/Tangdhar/SegomvTrehganv/Kralpora/Bandipora/Sunbal/Gure/Lef/Nobr a/Khalrsi/ |
T | KargillSankov/Zanoskar/Botalik(Drass) o
(286 | Order file.
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Annexure “A

S.No | District Jammu - Tele
o - hone
1 | Pr. D&S Judge Jammu - j 0.20
2 Addl. D&S Judge Jammu 0.15
'3 Ist.Addl Distt. Judge Jammu 0.15 |
4 2nd Addl. Distt. Judge Jammu 0.15
{ 5 3" Addl Distt. Judge Jammu 0.15 - ‘ 0.15
6 Addl. Distt Judge (Matrimonial Cases)Jammu | (.15 . | ---- ( 0.15
7 Addl D.J ( Bank Cases )Jammu 015 —— j 0.15
8 Spl. Judge (Aan—ﬂ 015 lo75 |-
9 Addl D&S Judge (Anti Corruption)Jammu TQ' 15 —— 015
ﬁ10 Spl Judge, Anti-corruption (CBI Cases) Jammu | e 0.20
11 C.J.M. Jammu 0.12 0.10
12 | Sub Judge Jammu. _J—O—E—jt——‘
T City Judge Jammu o 012 -
14 Excise Mag. Jammu | 0.10 0.20 10.15
15 Municipal Mag .Jammu 10.12 ‘ 0.15 |---—-
16 Spl. M Mgst.(T)Jammu 0.12 l 0.20 10.50
17 P&T. Magst Jammu : 0.12 0.10 | 0.15
18 Electricity Mgst .Jammu ' 0.12 0.10 | 0.15
19 Spl. Railway Mgst. Jammu 0.12 010 |0 ]5_{
20 Spl. Mob. Mag,Jammu ( Under 13" FC) 0,12 —— 015
20 | Addl SEM{T)Jamme 010 10.20 1050
22 Munsiff Jammu 0.10 --- 0.10
23 Munsiff R.S.Pura 010 -—- 0.10
24 Munsiff Akhnoor 0.10 — 0.10
25 Munsiff Bishnah  Joi1e |— 1010
26 Ist. A ddl‘Mun;jf(Foresr Megst. Jammu) 0.10 |- 010
27, | 2" Addl Munsiff,Jammu 0.10 e 0.10
FZ\& 3T Addl. Munsiff, Jammu, - 0.10 i 0.10
| 29 | Addl Mob.Mag, R.S.Pura (Under 13" FC) 1010 |- 1010
30. | Sub Registrar, Jammu | 005 |00s5
1. FOR MISC COURTS. - ‘
| j Pr.D&S Judge, Jammu. B - e
S.No | District Reasi. Telephone | T.E | POL
L | Pr. District & Sessions Judge Reasi. 0.20 0.7510.20
(27 | CJMReasi 0.12 10051015
3| SubJudge Katra B 0.12  1005]0.1s5
4 Munsiff Reasi 0.10 |- 0.10
|5 | Munsiff Katra 010 - 1010 |
6 Munsiff Mahore 0.10 0.1010.10
7. | Addl MofLMag. Reasi (Under 13" FC) 0.10 :%—O—IUJ

byndie-
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Annexure “A

S.No | District Kathua Telephone | T.E | POL
1 Pr. D&S Judge, Kathua 0.15 0.75 |0.20
2 Addl. D&S.Judéc’*kﬁm!ma 015 - 0.15

3 CJIM Kathua B 012 - 015

4 Spl Mob. Mag Kathua (Under 137 (.12 — 015

FC

5 D.,{/LM_ (T)Kathua 0.10 0.15 |0.20

6 Munsiff Kathua (V) 0.10 —--- ———-

7 Munsiff Hiranagar o010 - 10.10

8 Munsiff Basohli 0.10 - 0.10

9 Munsiff Billawar 1010 - 0.10
10 Munsiff Bani | 0.10 eem 0.10 |
11 Munsiff Mahanpur 1010 - 0.10 |

12 Addl Mob. Mag. Billawar .

g (under 13" FC) (V) ', |
S.No | District Ramban Telephone | T.E POL
1. Pr. D & S Judge Ramban 0.20 0.10 0.20
2. C.J.M Ramban 1015 — 0175
3. Sub Judge Batote - lois - 0.15
4 Munsiff Ramban (V) 005 e e
5 Munsiff Banihal 010 0.10 |0.10
6. | Munsiff Gool B 0.10 0.0
7. Addl Mob. Mag, Ramban(Under 137 | ()10 —- 0.10

FC
FO)R MISC. COURTS
I Pr.D&S Judge, Ramban.
| S.No. _ District Samba. | T elephone | T.E POL |
1. Pr. District & Sessions Judge | (.20 o 0.20
Samba
2. C.J M Samba 0.15 0.20 0.15
3. Munsiff Samba 0.10 —-- 0.10
4 Addl. Munsiff, Samba 0.10 ---- 0.10
5 Addl. Mobile  Magistrate, | 0.10 ———- 0.10
Samba(under 13" [7.C)
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Annexure “A”

‘b-fstric{ Poonch

DF 2M9 1309 ¢

—T1

Telephone |T.E | POL |
S.No. -
B Pr.D&S Judge, Poonch 020 0.10 | 0.20
2 | CJM Poonch e 0.12 | -—-- 0.15 |
3 | Sub-Judge Surankote 012 - 0.15
4 Spl. Mobile Magistrate, Poonch(Under 012 | - 015
5 D.MM (T) Poonch 0.10 0.15 | 0.20
] Munsiff Mendhar 0.10 | --—--- 0.10
7 Addl. Mobile Magistrate, Surankote 0.10 — 1010
(Under 13" FC)
S.Ne. | District Kishtwar | Telephone | T.E | POL |
I | Pr.D&S Judge, Kishtwar 0.20 0.10  0.20
2 C.JM. Kishtwar 0.12 0.10 | 0.15
3 Munsiff, Kishtwar 0.10 0.15 | 0.10
4 Mobile Magistrate, e - e
Kishtwar(Under 13" FC)
[ District Udhampur Telephone |T.E | POL
S.No.
1 Pr.D&S Judge, Udhampur 0.20 0.10 | 0.20
p; Addl D&S Judge, Udhampur 0.15 0.10 | 0.15
3 C.JIM. Udhampur 0.12 0.10 | 0.15
4 Sub Judge, Ramnagar. 0.12 0.10 | 0.15
5 Mobile Magistrate, Udhampur a2 0.10 | 015
| (Under 13" FC) ) ]
6 Munsiff, Udhampur 0.10 0.10 | 0.10
7 Munsiff, Chenani. 0.10 0101 010
8. . | Munsiff, Majalta. 010 0.10 | 0.10
9 Addl Mobile Magistrate, Udhampur 010 010 | 010
(Under 13" F.C) -
\_‘!0 Distt. Mob. Mag(T) Udhampur 010 020 | 0.20
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Annexure “A
S.No | District Bhaderwah | Telephone | T.E | POL
‘1. | Pr.D & S Judge, Bhaderwah | 0. 20 0.80 | 0.20
2 Addl. D&S Judge Deda 0.15 0.10 |0.15
3, C.JM ngg___ i 0.12 -—--- | 0.15
9. Sub Judge B/fraderwg@_ 0.2 - | 0.15
5 Munsiff Bhaderwah 0.10 - 0.10
6. Munsiff, Gundoh 0.10 — 0.10
7 Munsiff Thathri |01 --- 1010
§ Distt. MM (Tr.) Doda |00 0.10 |0.20
9. Spl.Mob. Mag Bhaderwah 0.12 - 105
(Under 13" FC) ——
10. Addl Mob. Mag, Doda(Under (0.19 ~mem 0.10
- 3"rc) B 3
. | FORMISC. COURT.S I ]
1. | Pr.D&S Ju(!ge Bimdet wah. __}__f-w ——em |-
S.No | District Rajouri Telephone |T.E | POL |
1 Pr. D&S Judge Rajouri 0.20 0.10 10.20
2 | Addl. D&S Judge Rajouri 0.15 1.00 1 0.15
3 | CJM Rajouri 0.12 0.10 1 0.15
4 Sub-Judge Nowshera ) 0.12 0.10 |0.15 |
S Distt. Mob. Mgst.(T) Rajouri 0.10 105 0. 20
6 Munsiff Kotranka 0.10 o 0.10
i Munsiff Kalakote 1040 0.10 |0.10
8 Munsiff Sunderbani (V) e e |- B
9 | Munsiff Thanamandi (V) | ---- S— e
10 | Muns szBud/ml - 1010 |- 010
11. | Spl.Mob.Mag,Rajouri  (Under | 0.12 e 015
/3" FC) o -
12. | dddi.Mob.Mag Thanamandi | 0.10 | - o010
(Under 13" FC)
FORMISC. COURTS.
1, Pr.D&S Judge, Rajouri. -—-- R
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Annexure “A”

| S.No. | District Srina agar ) Tegph(mej T.E | POL J
|1 | Pr. D&S Judge, Srinagar 0.20 10.20 | 0.40 |
2 | Addl. D&S Judge, Srinagar 1015 075 | — |
P Ist. Addl.D&S Judge,Sringar s 0.75 |-
4 2" Addl.Distt. Judge,Sringar o 10ds — | 045
5 3%, AddI.Distt. Judge,Sringar (V) | — N
6 4th. Addl.Distt Judge,Sringar B 0.15 .10 | 015
7 Add.D.J.(Bank Cases)Srinagar(V) - - i
8 Spl. Judge Anticorruption, Srinagar 0.15 = —
9 Adl. D&S Judge (Anticorruption) Srinagar.(V} | —- i B
|10 | Spl.Judge ,Anti-corruption (CBI Cases) Sgr. | 0.15 0.10 | 0.15
11 C.J.M.Srinagar - 0,12 S 0.15
12 Judge Small Causes Court Srinagar 0.2 - 0.15 |
13 | City Judge, Srinagar e 12 ¥ S 0.15
14 Municipal Mgst .Srinagar - 0.12 — 0.15
15 | Forest Mgst. Srinagar 02 0.10 | 0.15
16 | SpLM.M (T), Srinagar 1012 0.20 | 0.40
17 P&T Mgst . Srinagar S 0.12 0.10 | 0.15 |
118 | AddI.MM.(T)Srinagar - 0.10 0.15 | 0.40 |
19 Ist. Addl. Munsiff Srinagar. - 0.10 = 0.10
20 | 2".Addl.Munsiff, Srinagar. - 0.10 —-- 0.10 |
21 ;VS'deLM unsiff, Srinagar g.10 - 0.10
22, City Munsiff, Srinagar 0.10 — 0.10
23, | Spl.Mob.Mag,Srinagar (under | 3th FC) 0.12 - 0.15
24 Addl.Mob.Mag,Pantha chowJumier 13" FC 0.0 — 0.10
25 Sub Registrar, Srinagar. — S 0.05
FOR MISC COURTS B
. | Pr.D&S Judge, Srinagar. o el Rt
S. No | District Ganderbal | Telephone 1.LE | POL
1 Pr. D & § Judge Ganderbal. 1020 0.10 0.20 |
2 | Chief Judicial Mgst. Ganderbal 0.12 ) 0.10 0.15
| 3 Munsiff Ganderbal 1010 - 0.10
|4 | Munsiff Kangan i 0.10 0.10 0.10
5. AddlMob.Mag,Ganderbal, — - e
(Under 13" FC) (V) | - R
For Misc. Caurts. 7
[j_. Pr.D&S Judge, Ganderbal. - —— ——-
S.No | District BJar?t - WT TE—jPT—
i Pr. D&S Judge Budgam 0.20 0.10 0.20
2 C.J M. Budgam 0.12 - 05
3 Sub Judge Chadoora. 0.12 | = 0.15
Kl | Munsiff Budgam 610 - 1010
3 Munsiff Char-i-sharief 010 |- 0.10
6 Munsiff Chadoora 0.10 |- 0.10
7 Munsif Magam 019 |- 010
8. Spl.Mob.Mag.Budgam (Under 13" 0.10 0.10 0.10
IC) B i
9. Addl.Mab.Mag, Beer wal  (Under | —- — —
I?rh FQ (l/)
FOR MISC. COURTS.
1. | pPr.D&S Judge, Budgam.
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Annexure “A”

Rs. In lacs.

S. District Pulwama 1 Lelephone E I.E POL \
/ Pr. D&S Judge, Pulwama B 0.20 0.10 0,20‘_1
2 Addl. D&S Judge Pulwama 0.15 0.65 015 |
'3 CJIM, Pulwama 012 . 0.15
4 Munsiff, Pulwama 0.10 0.10 m(f_
5 Munsiff Tral 0.10 0.10 1010
6 Munisff Pampore 0.10 0.10 010
7. Spl. Mob. Mag, Pulwama (under 13" FCY 012 .10 015 )
8. | Addl.Mob.Mag Awantipura(Under 13" FC) | 0.10 010 1010
FOR MISC COURTS
. | Pr.D&S Judge, Pulwama. | ---- — -
| S.No | District Shopian Telephone | T.E POL |
] Pr. D & S Judge Shopian 0.20 0.10 0.20 j
2 C.J.M Shopian 0.2 1010 015 |
3 Munsiff Shopian 0.10 1010 010 |
4, Addl. Mob. Mag, Shopian (Under 13" FC) | ——-—- | e 1 e |
FS.'NO District Anantnag - Telephone | T.E POL
! Pr. D&S Judge, Anantnag 1020 1075 0.20 \
| Addl. D&S Judge Anantnag. 015 S 0.15
3 CJM Anantnag 012 - 0.15
4 uSub—Jua’ge Vailoo 012 - 0.15
5 Sub-Judge Bijbehara 012 I 015
0 DM Mgst (T). Ananinag 0.10 0.10 0.20 |
7 Munsiff Anantnag 010 ——- 0.10 (
8 LMuns{ffDooru 0.10 P 0.10
|9 [ Munsiff, Aishmugam 0.10 0.10 0.10
| 10 1 Munsiff Shangus (V) _— e Ve
11 —LSpl.Mob«Mag.Ananmag (Under 13" FC) 0.10 (-—__ 0./0
12 Addl Mob.Mag. Pahalgam (Under 13" FC) | ---- - ——-
)
For Misc. Courts. N |
s Pr.D&S Judge, Anantnag. e [ ---- | ---- J
S.No District Kulgam Telephone | T.E POL
1 Pr. D & S Judge, Kulgam 0.20 010 1020 ‘
2 C.JM . Kulgam 012 S 0. 15J
3 Munsiff Kulgam 0.10 —_— 0.10 j
4, Munsiff D.H. Pora (V) S - ‘
5. Munsiff Qazigund 0.10 0.10 |
6. Addl Mob. Mag. Kulgam(Under 1_3:” FC) 10.10 — 010 }
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Annexure “4” Rs. In lacs.

S.No | District Baramulla | Telephone | TE | POL |

] Pr. D&S Judge, Baramulla 020 0.10 | 0.20 J

7 Addl. Distt. Judge Baramulla 0.15 e |05 ;{

3 Ist. Addl. D&S Judge Baramulla. 0.15 S 015

4 Addl. D&S Judge. Sopore. ) 015 0.65 (015 |

5 C.J. M Sopore 0.12 f—_— 0.15

6 ‘Sub-Judge Baramulla 0.12 s 015

7 Sub-Judge Pattan 012 I 015

8 Sub-Judge Uri 0.12 -~ | 0.15 J

9 Munsiff Baramulla 010 ———- 010 1
T()ﬁ N Munsiff Tangmarg 0.10 0.10 1010

11 | Munsiff Boniyar B 0.10 — | 0.10

12 Munsiff Dangiwacha (Rafiabad) I 77 S— 0.10

13 | D.MMgst (T)Sopore. N N 0.15 010

14. Spl. Mob. Mag, Baramulla (Under 13" FC) 0.10 . 0.10

15. | Addl Mob Mag Chandoosa (Under 13" FC) | -—-- U (.

)

S.No_| District Kupwara Telephone | T.E POL

i Pr. D&S Judge Kupwara 0.20 0.65 0.20

2 Addl D&S Judge, Handwara 0.15 0.70 0.15

3 Sub-Judge Kupwara 0.12 - 0.15

4 C.J M Handwara 0.12 —— 015

5 Munsiff, Kupwara 0.10 — 0.10

6 Munsiff Handwara 0.70 —— 010

7 Munsiff. Tangdhar  (T) 0.10 e 0.10

8 Munsiff Sogam (V) B 0.10 - 0.10

9 | Spl.Mob.Mag.Trehgam,(Under 13" FC) 0.10 0.10

10 Addl Mob. Mag. Kralpora (Under 13" FC) 0.10 N l 010

S.No | District Bandipora L]lzl_ephone T.E POL

] Pr. D&S Judge Bandipora 0.20 0.75 V020

2 C.J M Bandipora 0.12 — 0.15

3 Munsiff Bandipora 0.10 e 010

4 Munsiff” Sumbal 0.10 ceoagi 010
|5 Munsiff Gurez (V) I o N

6. Addl Mob.Mag. Bandipora (Under 137 FC) | 0.10 S 0.10
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Annexure “4”

Rs. In lacs.

S.No_| District,Leh | Telephone T.E POL
i Pr. D&S Judge,Leh 10.20 1.00 020
2 | CIMLeh (012 015
3 Munsiff, Nobra lo.10 I 0.10
4 Spl Mob. Mag, Leh (under 13" FC) | ———-
5. Addl Mob. Mag. Khaltsi (Under 13™ | (.10 0.10
__|FO S R B
B’E District Kargil _Iﬁ“—__j—«_— Telephone | T.E | POL
/ Pr. D&S Judge Kargil (.20 1.00 | 020
Z,__J CJIM Kargil ;ﬁy_ﬁ:-_ - o2 --- 015
3 Munsiff Sankoo 0.10 mem 0.10
4 | Munsiff Zanskar - 0.10 - 1010 |
s Spl. Mob. Mag. Kargil (Under 13" FC) 0.10 — 010 |
E_h-_qadJ.Mob.Mag.Ba[a[fk (Drass) (Under 13" | —cc | oo | oo
FC) (¥) |




